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DESU to adjust the bills of the consumers
concerned on the basis of the average con-
sumption of the previous three months.
Metres are installed in consumers’ premises
after due testing. Subsequent defects in the
working of the meters are brought to the
notice of the undertaking by the consumer on
payment of a testing fee. Meters are then
tested in the presence of the consumer and
the amount of the bills adjusted in accordance
with the results of the testing taken with
respect of meter reading of the three months
prior to the month in which the complaint
has arisen. DESU are taking steps to ex-
pand their meter testing department so that
all domestic meters are tested at regular
intervals of 3 years.
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Murder of a Trade Union Leader of Hindustan
Steel Ltd., Durgapur

*190. SHRI NAMBIAR: Will the Minis-
ter of HOME AFFAIRS be pleased to state:

(a) whether Government are aware that
one prominent Trade Union leader of the
Hindustan Steel Ltd., Durgapur, Shri A.B.
Roy, was brutally murdered by some mis-
creants with the help of the C.R.P. men on
the 13th August, 1970;

(b) if so, the details thereof;

(c) the action taken by Government against
the culprits; and

(d) if no action has been taken so far, the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
MINISTER OF STATE, DEPARTMENTS
OF ELECTRONICS AND SCIENTIFIC
AND INDUSTRIAL RESEARCH (SHRI
K.C. PANT): (a) to (d). The Durgapur
Trade Union Coordination Committee or-
ganised an indefinite strike from 12th August,
1970 in the Durgapur industrial complex.
According to information available, on the
13th morning, some workers of the Mining
and Allied Machinery Corporation were
attacked with bombs while they were pro-
ceeding for work. Some of these workers
chased the assialants and in the course of
the melee, Shri A.B. Roy, alleged to be one
of the assailants, is stated to have received
several injuries. Shri Roy was admitted to the
hospital where he succumbed to his injuries
on the same day. A criminal case registered
under sections 147, 149 and 304 LP.C. is under
investigation.  Three persons have been
arrested. It is not correct that CRP personnel
were in any way involved in the incident.
A detachment of the C.R.P. had accompained
the local police to the place of the incident
after the incident had occurred.





